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Revamping of Family Planning set up

322, SHRI VASANT SATHE: Will
the Minister of HEALTH AND FA-
MILY PLANNING be pleased to
state:

(a) whether there is a proposal to
revamp the family planning set up
in the country to fulfill the Fifth Plan
targets; and

{(b) il go, the salient featureg of rhe
proposal?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING (SHRI A. K. M.
ISHAQUE). (a) and (b). The ap-
proach during the 5th Plan ig to inte-
grate Health and Family Planning ser-
vices. A scheme to employ Multi-pur-
pose Workers has already been drawn
up and is in the procesg of being im-
plemenied. Under this scheme, fe-
male multipurpose workerg are to he
provided in a phased manner at the
rate of 1 per 8,000 population, instead
of 1 for 10,000, ag envisaged earlier.
The existing Uni-purpose Workers are
being given re-orientation training to
enable them to take up the functions
of Multi-purpose Workers. It is ex-
pected that wilth this change in the
strategy, there will] be better utilisa-
tlon of the staff employed in Health
and Family Planning programmes for
attaining the targels set in the Fifth
Plan.

12.00 hrs.
PAPERS LLAID ON THE TABLE

PayMENT oF BonNus RULES, 1875 AND
WORKING JOURNALISTS WAGE BOARD
(AMENDMENT) RUIES, 975

THE MINISTER OF LABOUR (SHRT
RAGHUNATHA REDDY). Sir, I heg
to lay on the Table—

(1) A copy of the Payment of Bonus
Rules, 1975 (Hindi and English ver.
siong) published in Notification No.
G.5.R. 2887 in Gazette of India dated

JANUARY 8, 1076
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the 6th September, 1975, under sub-

section (5) of section 38 of ithe Payment

of Bonus Aci, 1965.

[Placed in Library. See No. LT-10010/
76].

(2) A copy of the Working Jour-
nalists Wage Board (Amendment)
Rules, 1975 (Hindi and English ver
sions) published in Notification No.
G S.R. 2428 in Gazeite of India dated
the 20th September, 19875, under sub-
section (3) of section 20 of the Warking
Journalists and other Newspaper Emp-
loyees (Conditions of Service) and Mis-
cellaneous Provisions Act, 1955.
| Placed win Library. See No. LT-10011/

76].

ANNUAL ACCOUNTS FOR 1973-74 WwWIlH
AUDIT REPORTS 0OF PARADIP PORT
KANDLA PORT AND VISAKHAPAINAM FORT,
REVIEW ANp ANNuAL REPORT OfF CLN-
TRAL INvLAND WATER TRANSPORT CORFPO-
RATION, CALCUTTA FOT 10973-74, SEA-
MEN's P.F. (AMDT ) ScHEME, anNp No-
TIFICATIONS UNDER MERCHANT SHITPING
AcT, 1958

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H. M. TRIVEDI):
Sir, I beg 1o Jay on the Table —

(1) A copy each of the {ollowing
papers (Hindi and English versions)
under sub-section (2) of section 103 of
the Major Port Trusts Act, 1963: —

(i) Annual Accounts of the Paradip
Port Trust for the year 1973-
T4 and the Audit Repnri there-

on.

| Placed n
10012/767.

(ii) Annual Acrounts of the Kandla
Port Trust for the year 1973-
74 and the Audif Report there-
an.
[Placed in Library. See No. LT-
10013/1767.

(iil) Annual Accounts of the Visa-
khapatnam Port Trust for the
year 1873-74 and the Audit
Report thereon.

[Placed in Library. See WNo. LT-
10014/767.

Library. See No. LT-
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(2) A copy each of the following
-papers (Hindi and English versions)
under sub-section (1) of section 619A
«of the Companies Act, 1956:—

(i) Review by the Government on
the working of the Ceniral In-
land Water Trausport Corpo
ration Limited, Calcutta. for
the wvear 1973-T4.

(i) Annual Report of Centiral In-
land Water Transport Corpo-
ration Limited, Calcutia, for
the year 1973-74 along with the
Audited Accounis and the
commenis of the Comptroller
and Auditor General thereon.

{Placed in Library See No, LT-
10015/76].

(3) A copy ot the Seamen's Provi
«dent Fund (Amendment) Scheme, 1973
{Hind: and Engiish versions) publishe:
in Nolificalion No. G.S.R. 2284-85 in
Gazette of India dated the 23rd
August, 1975, under section 24 af the
Seamen's Provident Fund Act, 1066.
See No LT-

[Placeq in Library

10016/761.

(4) A copy each of the following No-
tifications (Hindi and English versions)
under sub-section (3) of section 458 of
Merchant Shipping Act, 1958:—

(i) The Examination of Masters
and Mates (Amendment) FRu-
les, 1975, published in Notifica-
tion No. G.S.R. 2421, in Gu-
zette of India dated {he 20ih
September, 1974,

(i) The Merchant Shipping (Exa-
mination of Engineers in the
Merchant Navy) Amendment
Rules, 1975, published in Noti-
fication No G.S.R, 2447 in Ga-
zette of India dated the 27th
September, 1975.

(iii) The Merchant Shipping (Ap-
prenticeship to Sea  Service)

PAUSA 18, 1887 (SAKA)
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Amendment Rules, 1975, pub-
lished in  Notification No.
G.S.R. 2585 in Gazelte of India
dated the 25th October, 1875.

(iv) The Shipping Development
Fund (Loans and other Firan-
cial Assistance) Rules, 14%5,
published in Notification No.
G.S.R. 539(E) in Gazette of
India dated the 25th October,
1975.

(v) The Shipping Development
Fund (Loans and other Finan-
cial Assistance) Amendment
Rules, 1875, published in No
tification No G S.R. 561.E) in
Gazette of India dated the 19th
November, 1975.

| Placed wn Library, See No LT-
10017/78],

Wt TRtEATe Went  (92a1)
qEAN WA, Y@ AW W AR
HIATFUT & | 1973-74 F1 fxqrR
1976 B 90 &Y a7 TEY§ 1 To faway
W9 TR G, 59 Wl BW §F GHTT &
fia & mam & sofe fiear
TG

MR. SPEAKER: Order Flease. I
think there 1s a Commitiee of  the
House which goeg into thir and 1t is not
the normal practice now to put gues-
tions when papers are bemng laid

S THTEA oWt BT 0%
AUT H gw A WA I @ ¥
fr wat wghew w1 faeer AT wTO9
FATAT =T

MR SPEAKER: Now. there 153 1
Commitiee on Papers Laid on the
Tahle and :f Members wish to raise any
matters in relation to the papers laid,
they should refer then to this Com.
mittee. This has been agreed to, to
save the iime of the House.



